LN

-

<

%
CENTRAL ADMTNTSTRATTVE TRIBUNAL
MUMBAT BENCH, MUMBAT.
ORTGINAL APPILICATION NQ:334/72000
THURSDAY the 10th day of JULY 200
CORAM: Hon’ble Shri Justice R.R.K. Trivedi - Vige Chairman

Hon'ble Shri Shankar Prasad ~ Member (A)

Kishan Chand

Tradesman *
Flat No.K/Z, RARC QTRS.
SION - Trombay Road
Mandala, Mumbai. ... Applicant
. .
By Advocate Ma. D.Fernanduz for Shri Suresh Kumar.
V/s
1. . Union of India
representad hy
Secratary
Nepartmant, of Atomic Energy
Anushakti Bhavan,
C.5.M. Marg., Mumbhai.
2. Nuclear Power Corporation of
Tndia | f.d.
through its Managing Director
having its
Ragisterad office at
424 — 425, World Trade Centra
Rarakhamha Road
Connaught Place, New Delhi. .. .Respondents.

By Advocate Shri V.D. Vadhavkar.
ORNER (ORAL)
{Per Justice R.R.K. Trivdei, Vice Chairman}
Ry this OA the anpplicant has praved for refief to  auash

the arder dated 14.5.13898 (Annexure-A-I1) passged hy Sanior Manager
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(P&TIR) Nuclear Powar Cornoration India | imi



under the provisions of Section 14 (2) of the Administrative
Tribunals Act, 1385, this Tribunal has no Jurisdiction to hsar
and dispose of matters pertaining ho NPCIL. This DA is not

maintainahle. The counssal has
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. ’ Tn view of tha aforesaid

iz not maintainable.

also nlaced

dated 11.

1

ohservation, we are of the view
It is accordingly dismisgsed. No
, Q &%»
R.R.K.Trivedi)
Vice Chairman



